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Dated at Chennai on this the 11t day of December, 2024

Counsel for 5t Respondent



Report Filed for the Newspaper Article in "Times of india" dated 08.12.2024

with_the heading “Encroachers in water spread area of Korattur lake get
sewagqge connection".

It is respectfully submitted that, Krishna Nagar and Vinayaga Magar located is
at the bank of Korattur lake, which comes under the jurisdiction of Depot-82, Area
Vil. In the above area, around Eight Householders are living. The Underground
sewerage pipeline has been laid in the above area during Ambattur UGSS scheme in
the year 2015-16. Since, the above area is located in the Korattur lake bund, as per
the Honourable High court order in the year 2022, providing sewerage connection
was stopped to the premises located in the water body areas. Only after, verification
of sale deed documents or receiving "No objection certificate” from Thasildar
sewerage or water connection were effected. However, a Householder who is
residing at Krishna Nagar and Vinayaga Nagar had illegally given sewerage
connection to his premises. In this regard, complaint was received on 04.12.2024
and the location was inspected and verified that illegal sewerage connection was
given by himself as the consumer is not having either patta copy or No objection
certificate from Thasildar. Immediately the illegal sewer connection was
disconnected on the same day and the House owner was warned that police

complaint will be filed against him for the illegal sewer connection.
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